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BEFORE SHRI MAHAVIR SINGH, VICE PRESIDENTAND
SHRI G. MANJUNATHA, ACCOUNTANT MEMBER

I qdTr 9./ITA No.: 355/CHNY/2022
et a/Assessment Year: 2015-16

Pothys Private Limited, The DCIT,
No.15, Nageswara Rao Road, vs. Central Circle 1(3),
T.Nagar, Chennai.

Chennai - 600 017.

PAN: AAHCP 7473N

(srfrer=fi/Appellant) (re7=ff/Respondent)
Ffiwedt &t e A/Appellant by : None

et 1 AT 7/Respondent by : Shri R. Mohan Reddy, CIT
TqAaTs AT ardr@/Date of Hearing : 02.05.2023

=T FT a9/ Date of Pronouncement : 02.05.2023

AT JORDER

PER MAHAVIR SINGH, VICE PRESIDENT:

This appeal by the assessee is arising out of the order of the
Commissioner of Income Tax (Appeals)-18, Chennai in ITA
No0.64/2020-21 dated 25.03.2022. The assessment was framed by
the ACIT, Central Circle 1(3), Chennai for the assessment year
2015-16 u/s.153A r.w.s.143(3) of the Income Tax Act, 1961

(hereinafter the ‘Act’), vide order dated 16.12.2020.



2 ITA No. 355/Chny/2022
2. At the outset, it is noticed that this appeal is time barred by
451 days and assessee has neither filed any condonation petition
nor any supportive affidavit. When this fact was pointed out to
Id.CIT-DR, he pointed out that this matter was fixed for hearing fifth
time and none is present from assessee’s side despite service of
notice on the assessee. We noted that there is a delay of 451 days
in filing of appeal and there is neither a condonation petition nor
affidavit for condonation of delay. In the absence of the same, we

dismiss this appeal of assessee as un-admitted.

3. In the result, the appeal filed by the assessee is dismissed.

Order pronounced in the open court on 2" May, 2023 at Chennai.

Sd/- Sd/-
(Sft. egTeT) (weTi fe )
(G. MANJUNATHA) (MAHAVIR SINGH)
T 2eg/ACCOUNTANT MEMBER 3q1eqer /VICE PRESIDENT

I=2/Chennai,
famtw/Dated, the 2™ May, 2023

RSR

Areer st Ifaterto swrfua/Copy to:
1. srfemeft/Appellant 2. weaft/Respondent 3. ATHTATE /CIT
4. ot wfaf=fa/DR 5. TS HTEA/GF.



